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(iv) RPF staff are detailed at vul-
nerable outer signals, engineering
restrictiong and upgradients where the
trains glow down.

(v) At way side stationg when loads
are stabled, they are guarded by RPF
staff.

(vi) Intelligence about movement
ang activities of criminalg and recei-
vers of stolen property is collected
by Crime Intelligence Branch of the
RPF and raid are conducted to appre-
hendg criminalg and receivers to re-
cover stolen property.

(vii) Close coordination ig main-
tained by RPF with the Government
Raijlway Police and Civil Police for
effectively tackling the problem of
thefts and pijlferages.

Superfast Train between Udaipur and
Delhi

9353. SHRI BHEEKHABHAI. Will
the Minister of RATLWAYS be pleas-
ed to state:

(a) whéther it ig a fact that Bikaner
Jodhpur are connected with pelhi by
mail trains;

(b) whether Government have ever
considereq of joining Udaipur city by
any mail train like Mewar Mail; and

(c) whether Government propose to
consider alternative  proposals by
calling a meeting of memberg of Par-
liament of that regijon?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) Yes.

(b) ‘anq (¢) Udaipur iy already
connected with Delhi by 15116 Chetak
Express. Abpart from the question of
traffic justification introduction of an
additional train between Delhi and
Udalpur hag not been founq operatio-
nally feasible due to line capacity con-
straint on sectiong enroute ag well as
inadequate terminal facilitieg in Delhi
area, . o
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Difficulties Faced by Kiduey Trans-
plant Patientg in getting Emp'oy-
ment

9354. SHRIMATI USHA PRAKASH
CHOUDHARI. Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state:

(a) whether it ig a fact that Kidney
recipients who have undergone the
transplantation operation are facing.
difficultieg in respect of employment
ang insurance; and

(b) if so, the measures taken to
remove the difficulties of such per-
sons?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI NIHAR
RANJAN LASKAR). (a) No such re-
port hag been brought to the notice of
thig Ministry.

(b) Does not arise.

Local Trains not run in West Bengal
on 3rd April. 1981

9355. SHRI SUDHIR GIRI: Will the
Minister of RAILWAYS be pleased to
state the reasons for not running the
local traing i the South Eastern and
Eastern Railway sections in  West
Bengal on 3rd April, 1981?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): Despite a]] effortg by the
Railways to maintain normal subur-
ban train serviceg in Calcutta area on
3rd April, 1981 ie. the gay of the
West Bengal Bandh, train gervices had
to be cancelledlterminated short of
destination due to interference with
train running.

Allowance being Paid to Doctors for
having DHE Diploma

9356. SHRI K. P. SINGH DEO; Will
the Minister of HEALTH AND
FAMILY WELFARE be Dleased to
state;

(a) whether it is g fact that the
Indian Medical Association hag in~-
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cluded Diploma in Health gEducation
in the Eight Schedule of the Indian
Medical Association constitution;

(b) whether thig will entitle the
doctors with the said diploma for
allowance, of Rs. 50/- ag ig now possi-
ble for other diplomg courses;

(¢) how many doctors in Govern-
ment hospitals in Delhi are presenting

getting the allowance for their DHE
diploma;

(d) whether (sovernment are aware
that there are many para medical
staff in Delhi’'s government hospital
why are having the DHE diploma but

are not ‘being given the allowance;
and
(e) iy so, whether  Government

wouly remove the anomaly and give
the same allowance tg the paramedi-
ca] staff algsp ang if so, by what time?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRI NIHAR
RANJAN LASKAR): (a) to (e). The
Indiap Medica] Association hag no
jurisdiction in guch matter. Perhaps
the intended reference js to the Med:-
cal Council of India which hag recog-
nised DHE ’(Diploma in Health Edu-
cation) granted by the Delhi Univer-
sity and Madurai University for the
purpoge of its inclusion in the First
Schedule to the Indian Medical Coun-
cil Act, 1956, when granteg to persons
holding recognisedq medical qualifica-
tion included in the Scheduleg to the
Indian Medica] Council Act, 1956.
Genera] Duty Officers Grade l{Grade
II possessing diploma qualifications
which are recognise] hv the Medica!
Council of India are entitled to grant
of post graduate allowance at the rate
of Rs. 50/. p.m. Information is not
readily available regarding the num-
ber of doctors working in Government
hospitals in Delhi who are presently
receiving post-graduate  diplama
allowance for possessing DHE Dip-
loma qualifioations. Though there-
may bé cases pf para-medica} staff in
Government hospitalg why possesse
DHE qualifications, there is no pro-
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vision for grant of
allowance to them.

post-graduate

Level Crossing at Raynagar

]

9357. SHR] MUKUNDA MANDAL:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is g fact that there
is a level crossing at Raynagar at the
Eastern side of the Diamond Herbour
Railway Station;

(b) whether this gate remains
closed all the time;

(¢) if so, the reasons therecf; and

(d) the measures which have been
taken or proposed to be taken by
Government to open and close the
level crossing at Raynagar and to
man the level crossing?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
DEPARTMENT OF PARLIAMENT-
ARY AFFAIRS (SHRI MALLIXKAR-
JUN): (a) Yes.

(b) No.
(c) Does not arise,

(d) The level crossing is situated
within station limit anq the gates of
the leve] crossing are opened by the
Station staff on duty as and when
the road traffic offers. The present
volume of traffic does mnot justify
posting of regular gateman for gperat-
ing the gates.

Hutments on Railway Lanq in
Bombay

9358. DR. SUBRAMANIAM SAMY:
Will the Minister of RAILWAYS he
pleased to state:

(a) the total number of hutments
on Railway land between Kurla and
Mulund and between Kurla and
Mandkurd in Bombay:

(b) whether there is' any proposal
to improve these slums at the existing
places or any plan to shift them to -
alternative sites and provide with





